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IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of notification
no. 3129/1X-1-2022-82 T.A.-22, dated October 13, 2022:

No. 3129/1X-1-2022-82T.A.-22
Dated Lucknow, October 13,2022

WHEREAS, Government notification no. 2487/1X-1-2022-82T.A.-22 dated September 13, 2022
was issued and published in the Gazette with a view to invite objections and suggestions from general
public with respect to the inclusion of the areas specified in the Schedule below in the transitional area of
Nagar Panchayat Subeha, District Barabanki as required by sub-section (1) section 4 of the Uttar Pradesh
Municipalities Act, 1916 (U.P. Act no-II of 1916);

AND, WHEREAS objections and suggestions received in pursuance of said notification were
disposed of vide Government order no. 2892/1X-1-2022-82T.A.-22 dated September 27, 2022.
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Now, THEREFORE, in exercise of the powers under clause (2) of Article 243-Q of the Constitution
of India read with sub-Section (2) of Section 3 of the Uttar Pradesh Municipalities Act, 1916 (U.P. Act no.
2 of 1916) and in partial modification of Notification no. 4692/IX-1-01-11T0(54)-2001 dated October 9,
2001 and other previous notifications issued in this behalf, the Governor having regard to the population
of the area, the density of the Population therein, the revenue generated for local administration, the
percentage of employment in non-agricultural activities, the economic importance and such other factors is
pleased to include the areas specified in Schedule below in the transitional area of Nagar Panchayat
Subeha, district Barabanki for the purposes of Part IX-A of the Constitution of India.

SCHEDULE

Area being included in the transitional area of Nagar Panchayat Subeha in District Barabanki

1. Mohiuddin Saray

The proposed Area is situated in North side of Nagar Panchayat Subeha where
the Abadi of Mohiuddin Saray and Subeha Chakora road etc. included.
Commercial activities included in proposed area. The Gata no. of proposed
area below according- 85 86, 98, 99, 101, 102, 109, 110, 146, 156, 157, 163,
165, 171, 172, 201, 204, 206, 208, 211, 210, 339, 328, 324, 323, 173, 175,
178, 209, 216, 217, 225, 227, 228, 260, 343, 338, 117, 119, 121, 287, 288,
295, 296, 297, 304, 305, 309, 312, 315, 317, 318, 319.

2. Thalwara

The proposed Area is situated in Western side of Nagar Panchayat Subeha
where the Abadi of Tikuri and Ninduri included. The Gata no.of proposed area
below according- 1414, 1413, 1731, 1725, 1720, 1719, 1718, 1717, 1702,
1501, 1502, 1503, 1505, 1506, 1517, 1519, 1529, 1530, 1531, 1534, 1535,
1536, 1537, 1596, 1729, 1724, 1698, 1696, 1641, 1640, 1627, 1625, 1624,
1622, 1617, 1616, 1615, 1604, 1603, 1597, 1416, 1417, 1419, 1445, 1447,
1448, 1463, 1464, 1500, 1507, 1514, 1515, 1527, 1528.

3. Khanpur

The proposed Area is situated in South side of Nagar Panchayat Subeha where
Haidergarh Subeha road and Haidergarh Subeha canal included. Commercial
activities and aabadi of Khanpur included in proposed area. The Gata no. of
proposed area below according- 610, 620, 621, 655, 654, 838, 842, 843, 844,
851, 852, 680, 881, 883, 940, 941, 1028, 1029, 1030, 1031, 1033, 1034, 1075,
1076, 785, 784, 783, 742, 740, 734, 733, 728, 715, 716, 958, 983, 984, 985,
1058, 1059, 1060, 1061, 1069, 1070, 1077, 655, 656, 657, 659, 624, 623, 622,
610, 607, 606, 613, 612.

4. Paliya

The proposed Area is situated in South side of Nagar Panchayat Subeha where
The Abadi of Paliya and Commercial activities included in proposed area. The
Subeha Shukul Bazaar road included. The Gata no. of proposed area below
according- 1, 5, 6, 7, 8, 85, 91, 92, 94, 156, 157, 158, 159, 160, 166, 170,
171, 213, 214, 616, 617, 618, 624, 625, 623, 609, 216, 218, 221, 225, 226,
227, 584, 585, 586, 587, 588, 590, 520, 502, 503, 501, 500, 499, 498, 496,
488, 487, 486, 485, 484, 483, 697, 683, 684, 686, 687, 688, 693, 832, 819,
818, 816, 811, 808, 807, 806, 799, 798, 797, 796, 776, 775, 774, 773, 771,
770, 769, 768, 767, 766, 759, 760, 758, 755, 751, 429, 428, 426, 425, 424,
422, 309, 308, 277, 26, 24, 23, 22, 21, 20, 19, 18, 15, 14, 13, 2.

By order,
AMRIT ABHIJAT,

Pramukh Sachiv.
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